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Y RoT 9§ / Assessment Year : 2013-14

Sushil Kumar Agrawal, ... afierfi / Appellant

Prop. M/s. Shri Kishan & Company,
Darri Road, Korba (C.G.).

PAN : ACGPA4350B.
FATH / V/s.
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Assessee by : None (Withdrawal Application filed.)

Revenue by : Shri Gitesh Kumar.

4TS % ari@ / Date of Hearing : 23.12.2020
9o &7 a@ / Date of Pronouncement  : 23.12.2020

3¢ / ORDER

This appeal by the assessee is directed against the order passed by the

Commissioner of Income Tax (Appeals)-1, Jabalpur on 05.03.2018 in relation

to the assessment year 2013-14.

2. Before us, the assessee has filed a letter dated nil seeking withdrawal of

the appeal. The relevant contents of such letter reads as under :

“That the Hon’ble CIT(A) has confirmed an addition of Rs.2,56,12,688/- for A.Y.
2013-14 estimating the Net Profit @ 8%. Aggrieved by the order passed by
Ld.CIT(A) the assessee has preferred the 2nd appeal before your honour on

17.05.2018.

That for the assessment year under consideration an assessment u/s 143(3) /
153A has been passed by the Id.ACIT, Central Circle, Bilaspur (C.G.).
Considering the above issue / matter the assessee desires to withdraw the 2nd

appeal filed before your honour.”
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3. The 1d. DR did not raise any objection to the withdrawal of the appeal
filed by the assessee. As such, the assessee is permitted to withdraw the

appeal.

4. In the result, the appeal is dismissed as ‘withdrawn’.

Order pronounced in the open Court on 23 December, 2020.
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